
26.07.2018                            J- 1       PRONOUNCEMENT OF JUDGEMENT(APPLT.JURISDICTION)

26.07.2018

COURT NO. 48
NEW COURTS BLOCK-FIRST FLOOR  
HON'BLE MR. JUSTICE RAJIV SHAKDHER

AT 2:15 P.M.

1. CM APPL. 26054/2015 ROAD NO.77 & 78 PUNJABI BAGH     N.S. DALAI
   IN W.P.(C)8625/2015 WEST RESIDENT WELFARE ASSOOCIATION   PRADEEP K. GUPTA

VS GOVT.OF NCT OF DELHI & ANR     SHRUTI MUNJAL,ANKUR CHHIBBER

COURT NO. 27 
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 2:15 P.M.

1. RFA 565/2018 AMBEEK KHEMKA RAKESH KUMAR,RUPESH KUMAR SINHA
VS JASWANT SINGH & ANR 

COURT NO.16
HON'BLE MR. JUSTICE   C.HARI SHANKAR  

AT 2:15 P.M.

1. W.P.(C)4587/2002 ARUNA SINGAL LUTHRA & ASSOCIATES,MANINDER ACHARYA 
VS THE SECRETARY GEN. YASHISH CHANDRA
(LOK SABHA) PRAMOD GUPTA

HIGH COURT OF DELHI                            
25TH JULY,2018                              REGISTRAR (LISTING)
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